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FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation & of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
AMAY HOME SERVICES LIMITED
RELEVANT PARTICULARS
-|Name of Corporate Debtor Amay Home Services Limited
2 | Data of incorparafion of Garporaba Deblor |16.06.2007
| Aurtheity under which Corporate Debior Is |Registrar of Companias — Jaipur
incorporated / ragistered

4. |Corporate Mentity No. / Limited Lisbilty — LS2180RJE00TPLOO24420
|derification No. of Corporate Debitor
.| Address af the registened office and F-&, Royal Villa, Gautzm Marg Rani Saii Magar,
prircipal offica (if ary) of Corporata Debior | Niman Nagar Jaipur - 302006
£ | Insalvency commencament date in 17.05.2024
respac! of Corporate Debdar
.| Estimated date of closure of insahvency [ 13.11.2024 (180th day from the
resolufion process commencamant date i.8.17 05.2024)

£ |Name and Registration numbar of the Garima Diggiwal
insokency professianal acting as [nberim | Reg. No.: IBENIPA-D0UIP-PL20182020-2021/13158
Regolufion Profeasional AFA Valid upto : 250512084

0 | Addrass & email of the interim resolufion | 91, Maji Colony, Mahviya Nagar, Jaipur. Rajasthan- 302017
professinnal, as regisiened with the board | | Email: garimaZ2B8B@gmail.com

=
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.

10| ddress and e-mail io be used for 91, Muji Colany, Mabviya Nagar, Jaipur, Rajasthan- 302017
correspanderce wifh the Infaim Email: cirp.amayhomeservices @gmail.com
Resolution Professional

11.| Lastdate for submission of claims 31.05.2024 (141h day from thee dade of appeintmint of

RPie 17.05.2024)

12| Clazses of creditors, | amy, under clause () | Alotheas under a Real Estats Project as per

of sub-2acton (BA) of saction 2, ascemaingd | daise {f) of Section 5 (8) of B Insolvency

by the Inlerim Rasclubion Prafassional and Banknupicy Code, 2016,

13| Mamas of | jonzs veniried) 1. Mr. Anoop Bhatia
hadammmmmwm Rega. No.: IEBIAPA-001/IP-PO1142/2018-2013111959
inacassithres names for each class) 2. Wr. Sourabh Malpani

Rega. No.: IBBNPA-O01IP-PO1 2652018 201911 2047

3. Wir. Vishnu Upadhyay
Regn. No.- IEBIPA-DIRIP-ND01530201 B-201511643
14] {a) Relevant forms and a) Web inic hitps: S, ibbi govinhomeidosnicads
() Details of authorizad raprasantativas | (b) Can be citained by sending  mail o abave
are avaiable al: mendered emal Ms.

Maiticas 1 heseby given that e Hon'ole National Comgsany Law Tribural has ondensd the commencement
of a conporate insobwency resolution process of Amary Home Services Limited on 17th May 2024,
The crediters of Amay Home Services Limibed, are hensby called upan fo- submil el daims with proof
ororbefone 31.05.2024 o he intsrimresalution professional al e address menfoned agarsleniry Mo, 10.
The financial creditors shall submit fveir claims with proof by electronic means only. All cther crediiors may
submit the claims with proodin persan, by pastor by electronic means.
Submission of false or misteading proofs of claim shall attract penalties. Sdi-
Garima Diggiwal
Interim Resolution Professional for Amay Home Sendces Limited

Date : 20,05 3004 Regn. No.: IBBUIPA-0011P-P-02018/2020-2021/13158
Place: Jaipur Authorisation of Assignment (AFA): AA1/13158/02/250524/105768 |
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